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28.5.2002

HON.MR.JUSTICE R.R.K.TRIVEDI,V.C. ¥

HON.MAJ.GEN.K.K.SRIVASTAVA,MEMBER(A)

perused the order dated 22.11.01
passed in oA 1405/94 and the review
application. After perusal of the order, we

[, .
do not find any error apparent on the phaaa

face of record calling for review of the

order.

The application has no merit and is

Lt

ME (a) VICE ¢ cyaIRMAN

dismissed.
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